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THE MINISTER OF DEFENCE (SHRI
JAGIIVAN RAM): (a) Since, i Arthy,
due to Historical redsons and or grounds
of tradition, certain class compositions are
contmumg There 1s _reservation and
weightage in recrultment for members of
c\,rtam cates only,'on the basis of the
emstmg class composmons In the Navy
and Air Force as there is no class com-
position, there is no reservation or weight-
nge for any caste.

(b) There is no distinction between
martial and non-martial races for recruit-
ment to the Armed Forces. The policy
of the Government is to provide equal
opportunities to all citizens for enrolment
in the Armed Forces.

(c) Does not arise,

Mining Operations at Rémgiri Goid
Mmes, Anantapur ‘ District, Andhia
Pradesh

5080. SHRY P. ANTONY KEDDI will

the Minister of STEEL AND MINES be
pleased to state:

(a) whether Government have singe
started mining operations at Ramgiri Gold
Mines, Anantapur District, Andhra Pra-
desh; and

(b) what are the reasons for the delay?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUBODH HANSDA): (a) No, Sir.

(b) Mining operations cannot be un-
dertaken until the exploratory phase is
completed.

Drilling Operations for Diamonds at Va-
jrakarur, Andhra Pradesh

5081 SHRI P. ANTONY REDDY~ Wili
the Mmlster of STEEL AND MINES be
pleased to state:

€a) whether the Central Government are
sti ”n carrylng out drllhng _operations, for
diamon&s at Va;rakarur, Andhra Pradesh;
and
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(b) ifvhei’t“is the value of diamonds found
fromi the drilling opérations?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES.
(SHRI SUBODH HANSDA): (a) No, Sir.

{1). Ddes not arise.

Instructions Re: Pay Fikation and Senio-
rity of Released Emergency Commis-
sioned and Short Service Cominis-
sioned Officers

5082. SHRI JAGANNATHRAO JO-
SHI: Will the Minister of DEFENCE be
pleased to state:

(a) whether instructions were issued to:
the State Government concerns including
the Public Undertakings to enforce special
benefits regarding reservations of vacan-
cies and fixation of pay and seniority for
released Emergehcy Commissioned and
Short Service Coinmissioned Officers;

(b) the outlines of the instructions in
this regard and dates when they were
issued;

(c) which Public Undertakings have im-
plemented thvm fully, which partially and:
which have 1gnored them as yet;

(d) what are the steps proposed to see
that each Undertakmgs implements fully
all the instructions issued; and

(e) what is the position in this regard
in Undertakings owned by various states?

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM): (a) No instructions:
were 1ssued to the Smte GOvernment con-
cerns mcludmg the Public Sector Under-
takings to grant special benefits regarding
reservation of vacancies and fixation of
pay and seniority for released Eimsrgency
Commissioned and Short Service Commis-
sioneq Officers. However, the Public Sec-
tor Undertakings, under the Central Gov-
ernment, were advised to consider the
feasibility of reserving posts for these offi-
cers and also to accord bEneﬁts regardmg
seniority and fixation of pay as are ad-

missible on cmplosfmept Lmder th Mmrs
tries and Dépattients of the Cex Gov
ernment. Some public séctor undertakings:





